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The Deputy Minister of Commerce 
smd Industry (Shri Kanuncro): (a)
and (b). A statement is laid on the 
Table of the House. [See Appendix IV, 
annexure No. 6].
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P a k ist a n  R aid  on  K a m a l p u r  
(T ripu r a )

^ m .  Shri Dasaratha Deb: Will the 
Prime Minister be pleased to state:

(a) whether there was a Pakistani 
raid on the town area of Kamalpur 
(Tripura) in the middle of 1950;

(b) whether a number of houses 
pnd shops were completely gutted by 
ftre during that raid;

(c) whether any representation was 
made by the sufferers for full com
pensation for the damage caused by 
that raid; and

(d) the steps taken to compensate 
them fully?

The Deputy Minister of External 
Affairs (Shri AnU K. Chanda): (a) and
(b). Yes. On the 1st April, 1950, a 
number of evacuees from Kamalpur 
to Bast Pakistan, who had crossed back 
Into Tripura, supported by some Pakis
tani irregular forces, raided the town 
and looted and burnt houses and the 
•Dttre bazar.

(c) and (d). No such representation 
lor compensation was received. An 
immediate protest against the incident 
was made to the Government of Pa- 
ktstin who, however, denies partici- 
pttton in the raid by Pakistani forces,

The Government of Tripura have 
provided immediate relief to the victims 
of the riots, to the extent of over 
Rupees 2 lakhs, by way of cash doles, 
rehabilitation loans ad hoc grants etc., 
in addition to free distribution of wool
len and cotton garments and blankets.

F oreign  C o m p e t itio n

*6«8. Shri K. P. Tripathi: Will the 
Minister of Commerce and Industry 
be pleased to state:

(a) whether it is a fact that the 
indigenous manufacture of textile ma
chinery is suffering from competition 
with foreign products; and

(b) if so, the steps Government 
propose to take in the matter?

The Deimty Minister of Cummeree 
and Ikidtistry (Shri Kanungo): <a)
No, Sir. ‘

(b) Does not arise.
PEKi^fG T a lk s  on  A m e r ic a n  

P risoners

*609. Shri Amjad All: Will the
Prime Minister be pleased to state:

(a) whether Government have re
ceived any reports on the talks in 
Pekinff between Dr. Hammarskjoeld 
and Mr. Chou En-lai from India's 
Ambassador in* Peking or from India’s 
Permanent Representative at the 
United Nations; and

(b) if so, the contents of the re
ports?

The Deputy Minister of Eztamal /  
Affairs (ShPl Anil K. Chanda): (a)
Yes.

(b) These talks were confidential and 
it is not in the public interest to dis
close their contents, especially when 
they were held between a foreign Gov
ernment and the Secretary-General of 
the United Nations.
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H ydel S chem es

*617. Shri N. Somana: Will the Minis
ter of Planning be pleased to state:

(a) whether any expert committee 
was constituted to examine the rela
tive merits of the Hydel Schemes in 
the South;

(b) if so, whether the committee has 
submitted its report;

(c) the recommendations made by 
the Committee; and

(d) which of them have been ac
cepted?

The Deputy Minister of Planning 
(Shri S. N. Mishra): (a) Yes» Sir.

(b) Yes, Sir.

<c) and (d). The report is under 
examination.

E vacuee P ro perty  D ispute

*618. Sardar Hukam Singh: Will the 
Minister of Rehabilitation be pleased 
to state:

(a) whether the Pakistan’s Minis
ter for Rehabilitation has addressed 
any communication during December 
1954 expressing the willingness of the 
Pakistan Government to settle the 
evacuee property dispute by negotia
tions; and

(b) whether it is proi>osed to dis
cuss this question in the near future?

The Deimty Mlnivter of BahaUlitatton 
(8hrl J. K. Bhonsle): ta) Yei.

(b) Yes, discussions at Secretariat le
vel started at Karachi from Isl March. 
1955.
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D isplaced P erson s* Colonies xn 
T ripu ra

*627. Shri Dasaratha Deb: Will the 
Minister of Rehabilitation be pleased
to lay a statement on the Table of 
the House showing;

(a) the total number of displaced 
persons’ colonies in Tripura;

(b) the total number of displaced 
persons rehabilitated in these colonies:

(c) the total number of displaced 
persons who deserted these colonies 
at different times:

(d) the total number of displaced 
persons getting agricultural loan in 
these colonies; and

(e) the number of displaced per* 
sons getting less than 5 Konis of land 
in these colonies?

The Deputy Minister of RehabiHtt  ̂
tion (Shri J. K. Bhonsle): (a) to (e). 
A statement is laid on the T M t i t




